NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 11.12.2018 (Tuesday)

Court—11
10:30 AM

In the court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh,
Member (Technical).

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. Marvel Business Pvt. Ltd. Nipun Singh Abhishek
(AT) (Ins) No. Vs. Anand
220 of 2018 J.R. Organics Ltd.
2. Comp. App. Medisetty Venkata Rattaiah A S Satish kumar Arvind S.
(AT) (Ins) No. Vs (R2)
451 of 2018 S Muthu Raju & Ors.
3. Comp. App H.S. Singh Niraj Kumar Singh Rohan Sharma
(AT) (Ins) No. Vs. (R-1)
556 of 2018 Shree Nursingsahay
Mudungopal & Anr.
4. Comp. App. Yoglaxmi Investments and Garvesh Kabra
(AT) No. 336 of | Trading Pvt. Ltd.
2018 Vs.
Registrar of Companies,
Mumbai
5. Comp. App. Rasiklal S. Mardia Mansumyer Singh Amish
(AT) No. 337 of | Vs Tandon (R1 -
2018 Amar Dye Chem Ltd (In 3)
Liquidation)
Through the official liquidator
& Ors
6. Comp. App. Surinder Mehta & Ors. Rohin Dubey Anuradha
(AT) No. 350 of | Vs. sharma (R1),
2018 Prime Meiden Ltd. & Ors. Inder raj gill
(R2)
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